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(b) Irrigation projects are 

formulated, executed and funded 
throuth the State Plans to provide 
irrigation facilities in the region where 
it considers essential. Central 
assistance is provided to the States in 
the form of block loan and block giants 
and not tied to any specific project 
/programme or region. 

Publication of the history of wars 

*3. SHRI K.R. MALKANI: Will the 
Minister of DEFENCE be pleased to state: 

(a) whether it is a fact that Government 
had commissioned a history each of wars of 
1947-48, 1962, 1965 and 1971; 

(b) which of these reports have been 
published; and 

(c) by when the remaining ones are likely 
to be published? 

THE    MINISTER    OF    DEFENCE 
(SHRI MULAYAM SINGH YADAV: (a) 
yes, sir. 

(b) and (c) The History of Operations in 
Jammu and Kashmir 1947-48, has been 
published in 1987. The material used in the 
histories of wars of 1962, 1965 and 1971 
continues to be classified and so they arc not 
published in public interest. 

Road Accidents Involving UPSRTC Buses 

*4. MAULANA OBAIDULLAH KHAN 
AZMI: Will the Minister of SURFACE 
TRANSPORT be pleased to state: 

(a) the details of road accidents involving 
UPSRTC buses in 1993; 

(b) the names of passengers who sustained 
injuries in a UPSRTC bus accident at mid-
night of 1849th September, 1993 at village 
Rasoolpur P.S. Rajabpur in Moradabad Uttar 
Pradesh; 

(c) whether any claim has been filed by 
the injured passengers before the Motor 
Accident Claims Tribunal, Moradabad for 
compensation; 
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(d) if so, the details of award, if any, given 
by the Tribunal/Court in this regard; and 

(c) by when the amount of award is likely 
to be paid? 

THE MINISTER OF SURFACE 
TRANSPORT (SHRI T.G. 
VENKATARAMAN: (a) In 1993 there were 
1419 accidents involving UPSRTC buses. 

(b) Shri T.C. Bhagat a retire Excctive 
Officer, Rajya Sabha Secretariat, New-Delhi 
and his son Ravi Bhagat who were travelling 
in the bus sustained injuries. 

(c) Yes both the injured persons had filed 
two separate claims before the Motor 
Accident Claims Tribunal, Moradabad. 

(d) The claim petition filed by Shri T.C. 
Bhagat was settled by the Accident Claims 
Tribunal, Moradabad through Lok Adalat on 
payment of Rs. 10,000. The Claim petition 
filed by shri Ravi Bhagat, son of Shri T.C. 
Bhagat was decided by the Tribunal on 2.2.96 
and a sum of Rs. 3.19.000/- alongwith 12% 
interest per annum from the date of petition 
was awarded. 

(c) A cheque No. 002458 dated 7.8.1995 
for Rs. l0,000/- in compliance of the award in 
the case of Shri T.C. Bhagat has already been 
deposited with the claims Tribunal, 
Moradabad. Against the award in the case of 
Shri Ravi Bhagat. UPSRTC has filed an 
appeal before the Hon'blc High Court 
alongwith a Bank Draft for Rs. 25,000/-. The 
Hon'ble High Court on the appeal of 
UPSRTC has stayed thc-operation of the 
award provided UPSRTC Deposits Rs. 2 
lakhs with the High Court by 15.7.96. 
Payment of the award shall be made after the 
dispute in the claim is finally adjudicated by 
the Court. 

 


